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- BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

O. A. No. 139 of 2024 (EZ)
(Earlier O. A. No. 618 of 2024 (PB»

appearing in Prabhat Khabar dated 23.04.2024

Applicant

Affidavit on behalf of Respondent No. 04 in

compliance of order dated 29/05/2024, 01/08/2024 &

19/09/2024.

Kumar Sinha, son of ..vtj.~.y..K.v..M!0.: ..~·it!h~ ,

posted as the Deputy Commissioner, Ranchi
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and am duly authorized and here by solemnly state

and affirm as follows:-

1.That at present, I am working and posted as the

Deputy Commissioner, Ranchi and as such, I am

well acquainted with all the facts and

circumstances of this case.

2.That I have gone through the order dated

29/05/2024, 01/08/2024 & 19/09/2024 passed by the

Hon'ble NGT and has under stood the contents

therein.

3.That, I am authorized to swear this affidavit on

behalf of the Respondent No - 4. Further it is

stated that I have gone through the relevant

files and records in present case.

4.That, it 1S humbly stated and submitted that the

Joint Committee as constituted by the Hon'ble

National Green Tribunal has visi ted the site in

question and has submitted its report.

Photocopy of the Report

submitted by the Joint

Committee 1S annexed and

marked as Annexure - I.
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5.That, it is stated and submitted that this

affidavit is being filed bonafide and In the

interest of justice.

6.That the statement made In forgoing paragraphs

are true to my knowledge In annexure are true

copy of its original.

DEPONENT

VERIFICATION:

Verified Ranchi on this theat day of

September, 2024 that the averments & facts stated

herein above are true and correct to my knowledge

and belief and nothing material has been concealed

therefrom.

I
I

I

DEPONENT
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REPORT OF THE JOINT COMMITTEE
In compliance with the

Order dated 29/05/2024 of the
Hon'ble National Green Tribunal (NGT),

Principal Bench (PB), New Delhi
and

Order dated 01/08/2024 & 19/09/2024
of the Hon'ble National Green Tribunal

Eastern Zone Bench', Kolkata

In O.A. No. 139/2024/EZ
(Earlier O.A. No. 618/2024)

"
In the matter of

News Item titled ,,~~ "g)~qlt1mit·~f4c ~
q$I91·Cf)f ~~(q ~ 150 lP'tc ~ q$l\$ ~,
~ ~ ~m~' appearing in Prabhat

Khabar dated 23.04.2024

September, 2024
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1. Introduction

1.1With reference to the News Item titled ,,~~ ~ mit~ ftrc ~ ~ "CPT ~ U®
150"$tc ~ ~~, ~.3fGf ~ ~~' appearing in Prabhat Khabar dated 23.04.2024 in
O.A. No. 61812024 the Hon'ble National Green Tribunal, Principal Bench, New Delhi had
passed an order dated 29/0512024 (Copy oftheorder is attached as Annexure - A).

1.2 Direction of the Hon'ble NGT, PB vide order dated 29/05/2024

The Hon'ble NGT, PB, New Delhi vide its order dated 29/05/2024 in O. A. No. 618/2024 in
the matter of News Item titled "~$ ,¥!,ql~mttll f4c~ ~ Q)T ~ ~ 150 lP'lc
~ ~ ~,~ ~ ~m~' appearing in Prabhat Khabar dated 23.04.2024 in O. A.
No. 618/2024 has registered the original application suo moto on the basis of the above said
news item and has directed as under:

"8. Considering the seriousness of the issue involved in the OA, we also constitute a Joint
Committee comprising of the representative of the Member Secretary, Central Pollution
ControlBoard (CPCB),MemberSecretary,JharkhandStatePollutionControlBoard (JSPCB)
and DistrictMagistrate, Ranchi, who will act as the nodal agency. TheJoint Committeewill
visit the site and ascertain the correctness of the facts disclosed in the news item and the
persons responsiblefor carryingout the illegalminingand causingdamageto the environment
and the action, if any, taken by the JSPCB against them and will submit thefactual and action
taken report before the Registrar of the Eastern Zonal Bench, Kolkata within aperiod of two
months.
9. Since the matter falls within the jurisdiction of Eastern Zonal Bench of the Tribunal,
therefore, the OA is transferred to the Eastern Zonal Bench, Kolkatafor appropriatefurther
action.Let the original recordof the OA be transferredto EasternZonalBench,Kolkata."
1.3 Constitution and Meeting of Joint Committee

In compliance with the Order dated 29105/2024, a Joint Committee comprising of the following

members was constituted: -

a) Sri Rahul Kumar Sinha, Deputy Commissioner, Ranchi.

b) Sri Mrinal Kanti Biswas, Scientist 'E' & Regional Director, Central Pollution Control
Board (CPCB), Regional Directorate, Kolkata.

c) Sri Kumar Manibhushan, Environmental Engineer & Regional Officer, Iharkhand State
Pollution Control Board (JSPCB), Regional Office, Ranchi.

In compliance with the Order dated 29/05/2024,01108/2024 and 19/09/2024, meeting through

video conferencing has been done with the nominated members on 24/09/2024 wherein it was

decided to carry out the sample survey of ]0 percent of the units (stone crusher and mining) on

random basis by the Joint Committee in the concerned area to understand the site conditions.

It was further decided that the site visit will be carried out on 26/09/2024. The Minutes of
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2. Site Visit

2.1 The Joint Committee has conducted the site visit on 26/09/2024 for ascertaining the

correctness of the facts disclosed in the said news item. The Joint Committee undertook visit

to the site, interacted with the local villagers, stakeholders etc. The team comprised of the

following officials: -

I. Sri Rahul Kumar Sinha, Deputy Commissioner, Ranchi.
2. Sri Mrinal Kanti Biswas, Scientist 'E' & Regional Director, CPCB Regional

Directorate, Kolkata.
3. Sri Kumar Manibhushan, Environmental Engineer - Cum - Regional Officer, JSPCB

Regional Office, Ranchi.
4. Sri Abu Hussain, District Mining Officer, Ranchi

2.2 Field Visit

2.2.1 Stone Mines

a) The joint committee visited 4 (Four) nos of stone mines of the Ormanjhi area on random

basis. Among the 4 (Four) nos of stone mines, 3 (Three) nos of stone mines were having

valid Mining lease and Consent to Operate and 1 (One) stone mine was found abandoned.

The details is given below in table which are as follows: -

S.No. Name and Address of Stone Mines Status
1. Mis Navratan Mines, Mauza - Chutupalu, Ormanjhi.

2. Mis Silver Stone (Mines), Mauza - Piska, Ormanjhi.
Possess valid CTOPiska Stone Mining (Black Stone), Mis Banshidhar

3. Construction Private Limited, Mauza - Piska, Ormanjhi.

4. Abandoned Mines, Mauza - Chutupalu, Ormanjhi. Abandoned

b) Due to the ongoing monsoon season, the mining activity was not being carried out in

the area due to the operational difficulty and hazard related to it.

c) Due to the ongoing monsoon season, the haul roads (approach road) of the mines were

found muddy and slippery and the mine quarries were full of water. (Please refer photo

-6)

d) Boundary demarcation was found in aJl the three above said mines. (please refer photo

-4& 5)

e) The said area is full of dense vegetation. (Please refer photo - 1)
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There are 25 (Twenty-Five) Stone Mines and 01 (One) Stone Mine with Crusher which were

accorded Consent to Establish by the lharkhand State Pollution Control Board (JSPCB), out of

which 14 (Fourteen) Stone Mines and 01 (One) Stone Mines with Crusher are having valid

Consent to Operate from JSPCB, and at present 10 (Ten) Stone Mines are not having valid

Consent to Operate from JSPCB and were found to be closed which are located at Ormanjhi

Block of Ranchi. The list of the Stone Mines and Stone Mine with Crusher (as provided by the

Regional Officer, JSPCB, Ranchi) as per details above is attached as Annexure - 'C'

There are 10 (Ten) stone mines which are having working permission, 07 (Seven) Stone Mines

which are not having working lease and 18 (Eighteen) Stone Mines lease which has been

exhausted 1 lapsed as per the information provided by the District Mining Officer, Ranchi vide

email dated 28/09/2024. The list of the same is enclosed as Annexure - 'D'.

2.2.2 Stone Crushers

a) The Committee visited 10 (Ten) Stone Crushers of the Ormanjhi area on random basis, all

10 Stone Crushers were having valid CTO. The details is given below in table which is as

follows: -

S.N. Name and Address of Stone Crushers
1. Mis Hare Krishna Sharma (Stone Crusher), Mauza - Chutupalu, Ormanihi.
2. Mis Bholeshwar Mahto (Stone crusher), Mauza - Chutupalu, Ormanihi,
3. Mis Arvind Singh Stone Crusher, Mauza - Chutupalu, Ormanihi.
4. Mis Navratan Mines (Crusher Area), Mauza - Chutupalu, Ormanihi,
5. Mis Singh Stone Chips, Mauza - Chutupalu, Ormanjhi.
6. Mis Jugesh Singh Stone Works, Mauza - Chutupalu, Ormanihi.
7. Mis Bigal Stone Crusher, Mauza - Khirabera, Ormanihi.
8. Mis Deepak Prasad Mahto Stone Crusher, Mauza - Khirabera, Ormanihi.
9. Mis Panchmukhi Coal &Minerals Private Limited, Mauza - Dundey, Ormanihi.
10. Mis Banshidhar Construction Private Limited (Piska Stone Crusher), Mauza - Piska,

Ormanjhi.

b) Due to the ongoing monsoon season, the crushing activities were not being carried out

in the area, may be due to the operational difficulty and unavailability of stone boulder.

c) The said area is full of dense vegetation. (Please refer photo - 1)

d) There were agricultural lands adjacent to the stone crushers where paddy (rice) is

currently being cultivated. (please refer photo - 20)

e) Out of the 10 Stone Crusher Units which was visited by the Joint Committee, 08 were

of small scale and 02 were of large scale, as per the 'Environmental Guidelines for
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1) Display board was found installed in almost all the units which included the details of

the unit such as Name of the unit, Contact details of the owner and Address of the unit

with detai Is of CTO etc.(please refer photo - 14)

g) G.I. Sheet boundary wall fixed on framed structure was found installed in both the Large

Scale stone crushers.(Please refer photo - 09)

h) In small scale unit, the boundary wall / wind Breaking wall of G.I sheets was found at

some places. Around the boundary wall plantation was also found which also acts as the

barrier to the wind.(Please refer photo - 8, 13& 15)

i) Screen and Conveyor was found covered at the large scale units and were found

damaged / uncovered in small scale industries and the conveyors were also found

sagging in the small scale industries, which was damaged during monsoon season - as

reported by the representative of the concerned unit. However, covering / repairing work

was being undertaken by the Units. (please refer photo 07, 11, 13& 15)

j) Static (fixed) type water sprinklers were found installed at different emission points (i.e.

conveyors, loading and unloading points, inside plant area) in the large scale units,

whereas in 3 nos of small scale unit, manual/vehicular sprinklers and sprinklers at

conveyor was found installed. (please refer photo - 7 & 10)

k) Mist Canon Gun was found installed at a large crusher Unit. (please refer photo - 8)

I) An old villager (resident of Mauza - Chutupalu) was interacted near the Unit Mis

Bholeshwar Mahto (Stone crusher), Mauza - Chutupalu, Ormanjhi and when enquired

about the problems faced due to mining and crushing activities, he said that sometimes

during summer season there is problem of water and dust. (please refer photo - 11)

There are 74 (Seventy - Four) Stone Crushers which were accorded Consent to Establish by

the Jharkhand State Pollution Control Board (JSPCB), out of which 48 (Forty - Eight) Stone

Crushers are having valid Consent to Operate from JSPCB, and at present 28 (Twenty - Eight)

Stone Crushers are not having valid Consent to Operate from JSPCB and were found to be

closed which are located in the Ormanjhi Block of Ranchi. The list of the Stone Crushers (as

provided by the Regional Officer, JSPCB, Ranchi) as per details above is attached as Annexure

- 'E'.

There are 44 (Forty-Four) Stone Crushers which are having active working permission and 15

enclosed as Annexure - 'D'.
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2.2.3 Sheikh Bhikhari Sam ark - Chutupalu, Ormanjhi

a) The martyrdom site of immortal martyr Tikait Umrao Singh Sheikh Bhikhari was

visited by the Committee and no cracks was found along the boundary or the gazebos

or the rooms which were made at the smarak. ((please refer photo - 17)

b) The Inauguration Plaque (board) showed that the gazebo was inaugurated way back in

2002. However, further expansion was done in Smarak in 2021-22 as per the information

provided by the Munshi.(Please refer photo - 18)

c) Sri Chitranjan Sharma, caretaker (munshi) of Sheikh Bhikhari Samark who was at site

during inspection when enquired, said that he was working as munsi since last 3 years.

He further informed that in year 2021-2022 a boring was done at 900 feet but no water

level was found. Also in the year 2024 again another boring was initiated but no water

was found at 700 feet. It was also informed by him that due to movement of heavy

vehicles on NH-20 vibrations are felt sometimes and further stated that no mining

activity had affected the property.

2.2.4 Other observations during inspection

a) An illegal stone crusher was found dismantled at site. As informed by the District

Mining Officer, Ranchi and official of JSPCB, the concerned illegal stone crusher were

dismantled during the inspection of District Task Force (Mining), Ranchi.

b) The Google image of the Chuttupalu, Ormanjhi was analysed and it was concluded that

there is almost similar mining and crushing activities were being carried out from 2012

to 2024. However, the forest cover with time may also be seen. The images are attached

herewith.

c) The common road which leads to the Stone Mines / Crushers cluster was kutcha road

made up of murram, stone dust, overburden etc. which was found muddy and slippery.

d) During monsoon period, generally the stone mines and stone crushing units are non -

operational due to various hazards and challenges involved in operation of the same.

e) It was informed by the District Mining Officer, Ranchi that the Consent to Operate is

issued first by the SPCB then the storage license is issued by the Mines Department and

after that the Unit becomes operational.
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3. Recommendations

3.1 Based on the observations made by the Joint Committee during the site visit which was

conducted on 26/09/2024, the following recommendations are made and should preferably be

complied with within 6 months:

a) Measures to be taken for crushers / mines

1) In the case of stone crushers, both primary & secondary crushing units should be

placed in a covered section.

2) The crushers shall install adequate number of scientifically designed of sprinklers

with requisite hydraulic pressure and shall ensure that the sprinklers remain in

operation during crushing period.

3) Conveyor belts should be covered lenclosed to avoid fugitive emission, without side

gaps, in enclosure and belts.

4) The crushed stones or finished products should be kept lower than the height of wind­

breaking walls.

5) Strong structural base and framing should be provided for wind-breaking walls to

withstand strong wind conditions. The height of the stockpile should always be kept

lower than the height of the wind-breaking wall. The wall can be erected radially,

with crusher 1 screen as center point.

6) The haul roads/roads within the mines used for the transportation of the products from

the stone crushers or mines shall be properly maintained.

7) The stone dusts from the stone crushing 1mines may be utilized for construction

activities in the area or for filling up the quarries 1 mine voids which were created

during the stone mining or reclamation of the stone mines.

8) Vehicles carrying any kind of material should be completely covered.

9) Regular periodic wetting of roads should be done to suppress dust within the premises

to control dust emission re-suspension.

10) Stone crusher unit should be operated only during day time (i.e. 6.00 AM to 10.00

PM) to avoid inconvenience to the nearby residents due to ambient noise.

11) JSPCB along with district administration shall ensure that crushers are not III

operation without having requisite pollution control measures through strict vigilance.

12) 'Environmental Guidelines for Stone Crushing Units' pubJished by CPCB in July

2023 should strictly be adhered to.

respective
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b) The environmental management status shall be updated as well as verification of the

adequacy of the pollution control devices installed in all the stone mines / crushing units

operating in the region shall be done by JSPCB & DC Ranchi in the post monsoon

season ..

c) The District Survey Report (DSR) for the Stone shall be prepared and updated from time

to time so that the potential mining areas are highlighted and may be developed

sustainably, adhering to environmental and regulatory guidelines.

d) The District Mining Task Force, Ranchi may enhance the surprise visit and ensure

enforcement of pollution control and environmental management measures across all

mining and crushing unit.

e) The District Mining Task Force, Ranchi to ensure that only units possessing a valid CTO

from JSPCB and active storage license from Mines Department are allowed to operate.

3.3 Photographs

Photo 4: Piska Stone mining (Black
ConstructionPrivateLimited at

125



Photo 5: Piska Stone mining (Black Stone) Mis Bansidhar Photo 6: Approach road at Piska Stonemining (Black Stone)
Construction Private Limited and Mis Silver Stone Mines at Mis Bansidhar Construction Private Limited and Mis Silver

Stone
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(Kumar Manibhushan)
Environmental Engineer &

Regional Officer,
JSPCB Regional Office, Ranchi

(Rahul Kumar Sinha)
Deputy Commissioner,

Ranchi

~
(Mrinal Kanti Biswas)

Scientist 'E' & Regional Director
CPCB Regional Directorate,

Kolkata
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Item No. 03 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OriginalApplicationNo.618/2024

NewsItem titled "~"* ~ tlT"tT l'i fi'rc w ~ cpr ~ ~ 150 ~ ~

~ ~, ~ 3161 tm~" appearing in Prabhat Khabar dated 23.04.2024

Date ofhearing: 29.05.2024

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondents: Mr. Kumar Anurag Singh & Mr. Dev Aaryan, Advs. for JSPCB (Through
VC)

ORDER

1. This original application is registered suo motu on the basis of the

news item titled" ~"* ~ tlT"tT l'i fi'rc w ~ cpr ~ ~ 150 -qf)c ~

~ ~, ~ 316T~ ~ ~" appearing in 'Prabhat Khabar' dated

23.04.2024.

2. The news item relates to the disappearing mountains of

Chuttupalu Valleyin Jharkhand due to the rampant illegal stone mining

in the area. As per the news item, at one time where there were

mountains, now there are deep pits. The news item states that mining

leases have been given to some people in the valley, but under their

cover, haphazard illegal mining is going on. Where the height of the

mountains used to be more than 150 feet, today a deep ditch has formed,

which appears to be filledwith water. The government is being defrauded

of crores of rupees of revenue due to the operation of illegalcrushers and

mines. The article states that the illegalmining is having adverse effects

on the environment and human life. Many acres of land has become

,.;'~,:~~~<~NA A I:', barren. The greenery of the forest is disappearing. Mountains are turning
// "='~~ r.-<J -,{/ '/~'/ .' 'I,.,:,,:, 1

.il ,..../ 1" ! '"T~ v . ,
I':!:! 1.':~Jp\ n, 1. ~

':;;( RA!'lC t ]

~
.'~ R~. N:>.-' .~\ -,'" 2IQi" •~" 'C,> AJAb2]'{~:.,~

;~~~'o//
~J_~~
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into pits. Even the martyrdom site of immortal martyr Tikait Umrao

Singh Sheikh Bhikhari situated in Chutupalu valley is now in danger.

Due to illegal stone mines and crushers, the water level of the entire area

is going down everyday.

3. The news item discloses that 17 mining leases of stone and minor

minerals are approved in the entire Ormanjhi area. As per government

records, currently 12 of them are legally employed. There are 39 mineral

sellers of stones and minor minerals registered in the area. But the truth

is that dozens of stone quarries and crushers are running in the

Chutupalu valley area alone. It states that explosions are done in mines

to break stones. The sound of the explosion shakes the area. The walls of

the villagers' houses are cracking. Pieces of stones fall on the roofs of

many houses. Common people are suffering in the entire area and their

life is affected. There was a time when colorful birds were seen chirping in

the mountains and forests. Now they have all disappeared. Nearby several

acres of agricultural land has become barren due to the stone particles

flying from dozens of crushers. Due to this, the laborers working in the

area and the people of the village are suffering from various types of

diseases. According to the information, the lease period of most of the

stone mines has expired. Many crusher operators do not have requisite

permissions, still they are running the crushers.

4. The news item raises substantial issue relating to compliance of the

environmental norms.

5. Power of the Tribunal to take up the matter suo-motu has been

recognized by the Hon'ble Supreme Court in the matter of "Municipal

Corporation of Greater Mumbai us. Ankita Sinha & Ors." reported in 2021

\ ..... \. ,

SCCOnline SC 897.

2
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6. Hence, we implead the following as respondents in the matter:

(1). Jharkhand State Pollution Control Board, through its

Member Secretary, H.E.C. Dhurwa, Ranchi 834004

(Jharkhand).

(2). Ministry of Environment, Forest and Climate Change,

Regional Office, 2nd Floor, Headquarter - Jharkhand State

Housing Board, Harmu Chowk,Ranchi, Jharkhand - 834002

(3). Central Pollution Control Board, through its Member

Secretary, Parivesh Bhawan, East Arjun Nagar, Delhi-

110032.

(4). District Magistrate, Ranchi, Deputy Para, Ahirtoli, Ranchi,

Jharkhand - 834001.

7. Learned Counsel appearing through virtual mode accepts notice on

behalf of Respondent No. 1 and seeks four weeks' time to file the reply.

Issue notice to Respondents No.2 to 4 for filingtheir response before the

appropriate Bench of the Tribunal at least one week before the next date

of hearing.

8. Considering the seriousness of the issue involved in the OA, we

also constitute a Joint Committee comprising of the representative of the

Member Secretary, Central Pollution Control Board (CPCB), Member

Secretary, Jharkhand State Pollution Control Board (JSPCB)and District

Magistrate, Ranchi, who will act as the nodal agency. The Joint

Committee will visit the site and ascertain the correctness of the facts

disclosed in the news item and the persons responsible for carrying out

the illegalmining and causing damage to the environment and the action,

if any, taken by the JSPCB against them and will submit the factual and

3
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action taken report before the Registrar of the Eastern Zonal Bench,

Kolkata within a period of two months.

9. Since the matter falls within the jurisdiction of Eastern Zonal

Bench of the Tribunal, therefore, the OA is transferred to the Eastern

Zonal Bench, Kolkata for appropriate further action. Let the original

record of the OA be transferred to Eastern Zonal Bench, Kolkata.

10. List before the Eastern Zonal Bench at Kolkata on 01.08.2024.

11. A copy of this order be forwarded to Member Secretary, CPCB,

Member Secretary, JSPCB and District Magistrate, Ranchi bye-mail for

compliance.

.Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
May 29,2024
Original Application No. 618/2024
DV

4
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28/09/2024. 15:49 Gmail - plz find the attachment /). « }
~-b

MGmaii REGIONAL OFFICE JSPCB RANCHI <roranchi47@gmail.com>

.,---- . @---
plz find the attachment
1 message

\ Sat, Sep 28, 2024 at 2:35 PMMd. Abu Husain <dmo-ranchi@jharkhandmail.gov.in>
To: roranchi47@gmail.com

Thanks & Regards
District Mining Office
Ranchi.

2 attachments

~ Minor Mineral Total lease List Working and non working ormanjhi.xls
~ 37K

;~ ormanjhi crusher list.xlsx
~ 17K

https:llmail.google.com/maillu/0I?ik=43f660e5b1 &view=pt&search=all&permthid=thread-f: 1811430072949488704&simpl=msg-f: 1811430072949488704 1/1
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District Mining Office, Ranchi @
Minor Mineral Workinq Lease List (Stone)

, , .

SN LESSEE PLOT NO VILLGE BLOCK AREA LEASE PERIOD

Sri Prabhunath Pathak, 5/0 Lt.
Laxmi Narayan Pathak, Anand

1 Nagar, Harmu Housing Colony, 03 P, 11 P Gurgai Ormanjhi 6.20 02-02-16To 01-02-26
P.O. Harmu, P.S. Argora, Dist.

Ranchi
Mis Devanti Projects Pvt. Ltd.,
Director Sri Amit Kumar, S/o

2 Sri Anil Kumar Sahu, Sahu 165 P Hindebili Ormanjhi 2.80 14-08-18To 13-08-2028Nagar, Madhukam, Piska More,
Ranchi

M/s Bansidhar Construction
Company Pvt. Ltd., Prop. Sri
Prakash Kumar Singh, Chief 120, 119,3 Executive Officer Sri Ram 131, 132 Piska Ormanjhi 1.60 17-08-21to 02-08-26
Naresh Singh, Azad Nagar,
ear Primary School, Bhuli,

,",h~-'" ...

M/s Hardrock Infra, Part.!. Sri
Moiz Akhtar, S/o Sri Shamim

Akhtar, 64 H.B. Road,
Thadpakhna, Ranchi 2. Sri

Varun Lalwani, S/o Sri Moti Lal 102, 103, Chaprakoc4 Lalwani, Imam Kothi, 104, cha Ormanjhi 3.84 30,12,21to 16,10,26
H.B.Road, Kokar, Ranchi 3. Sri
Nitesh Sharda, S/o Sri N.K.

Sharda, 101' Kishan
Apartment, P.P. Compound,

M/s R.N. Construction, Part.!.
Sri Rajendra Prasad, S/o Meet
Narayan Prasad, Vill.+P.O.

Surajpura, P.S. Padma, Dist.-
5 Hazaribagh 2. Jh Naresh 399,403, Ganeshpur Ormanjhi 3.56 02,03.22to 19,12,26

Kumar, S/o Kapil Dev Prasad 404
Mehta, ViiI. Vikash Nagar,

Sarle, P.O.+P.S. Sadar, Dist.-
Hazaribagh

M/s Hardrock Infra, Part. 1. Sri
Moiz Akhtar, S/o Sri Shamim

Akhtar, 64 H.B. Road,
Thadpakhna, Ranchi 2. Sri

Varun Lalwani, S/o Sri Moti Lal
63, 64 Chapabar6 Lalwani, Imam Kothi, Ormanjhi 1.63 18,01,22to 31,10,26

H.B.Road, Kokar, Ranchi 3. Sri
. ,Nlt:es[l Sharda, S/o Sri N.K.... - \ ' ·.'Sh~rda. 101' Kishan.r: •

h""--:V-' --~d.·'
r ",-' Apartri1Etiz~~P.P. ~ofPound,/ ',.

II,': .' I,,' ,," -'.".." '\ ~V• : _' ~ M nl.l ,....
I; ,,' r '~ io· ..... ".1'• 'I
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· ~
S.S.Mining, Part.!. Sri Manoj ~
Kumar Singhania and 2. Sri 101, Chaprakoc7 Subhra Bose, 101, 97(P),98, ha Ormanjhi 4.50 04.08.22 to 27.02.27
Mangalmurti Heights, Harmu 99

Rn;:!d R;:!nrhi
M/s Lalkeshwar Stone Chips

Pvt. Ltd., Part. 1. Sri 695,696,
Lalkeshwar Mahto, 2. Sri 697, 698,

8 Tulshi Kharwar 3. Ram Nandan 699, 700, Gurgai Ormanjhi 3.28 26.11.22 to 15.08.27
Mahto, ViII. Gunja, P.O. 701,703,

Hendebili, P.S. Ormanjhi, Dist. 704
O.., .......h·

M/s Jai Balaljii Construction, 677,
9 Prop. Sri Santosh Kumar 702(P), Gurgai Ormanjhi 4.29 20.01.23 to 07.12.27

Gupta, Kali Babu Street, Upper 757
Rrl7r1r Rrlnrhi

Mis Lavanya Devlopers, Part-
shri Ashok Kumar Dhanuka,

5/0 Oni Prakash Dhanuka, Add 525, 526,10 505, Mangal Murti Heights, 510,513 Gurgai Ormanjhi 6.62 14.06.2023 To 12.01.2028
Near Vishal Megamart, Harmu

Road Ranchi

Minor Mineral Non-Working Lease List (Stone)
SN LESSEE PLOT NO VILLGE BLOCK AREA LEASE PERIOD

Sri Gopal Kumar Ishwar, 5/0
Sri Umesh Prasad Ishwar,

Booty More, Hanuman Nagar,
Ranchi and Sri Kishore Ranjan

1 Singh, 5/0 Sri Awdhesh 419 Dunde Ormanjhi 2.50 08-02-18 To 07-02-2028
Kishore Prasad Singh, Sri Ram
Regency, Flat No. 303, Hari

Om Tower, Ranchi

Sri Mohsin Hasan Raja, 5/0 330,332,
Md. Nasim Khan, 333,334,

2 Vill.+P.O.+P.S. Bariatu, Ranchi 335,336, Bartua C?rmanjhi 5.82 24-07-16 To 23-07-26
337, 341,

':!l1l1

M/s JPLEnterprises, Prop. Sri
Niraj Kumar Singh, 5/0 Sri

3 Jitendra Prasad Singh, B- 201, 46 Lupunga Ormanjhi 3.10 08-02-18 To 07-02-2028
Binandani Apartment,

Sadabahar Chowk, Namkum,
R::>nrh'

Mrs Asha Rani Tete D/o Shri
4 Teleshfare kido Near D.T 1207 1099(p) Jaidiha Ormanjhi 1.70 26.06.2023 To 25.05.2028

Dhurwa Ranchi
Mis Elite Power Project &

Construction Pvt. Ltd., Director
Shri Prashant Kumar Verma, 1368,

5 5/0 Shri Bishnu Dev Verma, 1370, Ichadag Ormanjhi 2.23 11.08.2023 To 10.09.273D Vatika Appartment Bank 1371,
oad. Po- GPO, PS- Kotwali 1374

Dist- Ranchi-
~~N4~,y :1
',,'" NOTARY ~l~;RANCH! ~, vi'* Reg. No.- \...11
~ . A/AR 22/~n "J.r) ,

~~~ f "'~'.

r:~;r .<,-,I'!.~ •~(".ark l i ./

~
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.- (3V
Navratan Mines, Part.!. Sri
Akchat Singh Bhardwaj 2.

6 Rohit Kumar Sahu and others, 703, Chutupalu Ormanjhi 1.2 22.11.23 to 19.03.28
New Morabadi, P.S.- Bariatu,

!"'lid' _ °"'....,..h·

Silver Stone Works, Part. 1. Sri
Manoj Kumar Singhania, 5/0 184P,
Sri Shyam Sundar Singhania, 185P, 189,
2. Sri Neeraj Kumar Sharma, 186P,

7 5/0 Sri Gyan Chand Sharma, 187P, 188, Piska Ormanjhi 2.6 06.01.24 to 11.08.28
101, Paramsukh Apartment, 114, 115P,
Modi Complex, Kamlakant 182, 181,

Road, Sukhdeonagar, Ranchi 183

r
i
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